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SHORT NOTICE QUESTION 

Export of Oil Seeds 

+ r Shri Jashvant Mehta: 
I Shri Solanki: 

S.N .Q. ~ Shri Himmatslnhji: 
No.7. I Shri Yasllpal SiD&ll: ! Shri Harl Vishnu Kamath: 

l Shri D. C. Sharma: 

Will the Minister of commerce be 
pleased to state: 

(a) whether it is a fact that per· 
mits have been issued to certain ship-
pers in India recently for export of 
oilseeds to foreign countries; 

(b) whether it is a fact that regular 
trade notice was not issued; 

(c) whether it has come to the 
notice of Government that due to the 
export of oilseeds to foreign countries 
there has been an abnormal rise in 
the price of oilseeds in India; and 

(d) if so, what steps Government 
have taken to curb the rise in prices 
of oilseeds? 

The Minister of Commerce (Shri 
Manubhai Shah): (a) to (d). 
Exports of groundnut seeds, groundnut 
oil and other edible oils are totally 
banned. 

No permits have been issued to 
any shippers or exporters for export 
of HPS (Hand Picked Selected) 
groundnut kernels. From the annual 
quota of 50,000 tons of HPS ground-
nut kernels for 1964, 35,000 tons were 
already exported in the earlier part 
of this year and the balance quota of 
15 000 tons of HPS kernel as usual has 
be'en allowed to be exported in small 
lots of 100 tons per shipper per ship 
on presentation of goods to the 
custom and port authorities. There-
fore, no question of issuing any 
licence or any permit to anybody 
arises. As the House is aware, these 
HPS kernels fetch very high foreign 
exchange at the rate of £ 90 to £ 110 
per ton that is Rs. 1200 to Rs. 1300 
per ton as compared to ordinary 

groundnut seeds whose price is £ 35 to 
£40 per ton that is, Rs. 600 to Rs. 700 
per ton less than the HPS groundnut 
kernel prices. In our dJre foreign 
exckange shortage, the insignificant 
exports of 15,000 tons of HPS ground-
nut kernel out of an estimated crop 
of 30 to 35 lakh tons of groundnut 
seeds will enable us to earn Rs. 1.5 
to Rs. 2 crores of valuable foreign 
exchange. 

In all such exports, no formal 
trade notice is generally issued for 
export of any commodity whatsoever 
unless the importing country desires 
that licensing may be done by us as 
in case of U. K. and U.S.A. licensinl 
of textiles. In all other cases, ship-
pers are informed on enquiry and as 
such there is no procedure for trade 
notice Or any permit 81' any licence 
for this purpose for this commodity. 
Goods are allowed to be shipped on 
presentation of goods at the ports as 
per General Licensing Instructions 
issued b~' the C.C.I. & E. 

These exports have no relation 
to internal prices which are continu-
ously rising due to numerous factors. 
The internal prices have been rising 
for many commodities, of which most 
of them are not exported at alL Also 
prices of groundnut seeds were rising 
even before the small balance quan-
tity of HPS Kernels was allowed to be 
exported. Hardly any exports of 
HPS groundnut kernel have yet 
taken place and yet the internal prices 
are going up due to internal demand 
and supply and other reasons. 

Regarding the measures to check 
and control the prices of oilseeds 
and other commodities several 
measures have been taken, like 
import of 75,000 tons of soyabean oil 
and cottonseeds oil from the U.S.A. 
under PL 480 of which 30,000 tons 
are expected to reach India very soon. 
The 'ban-on export of all edible oils 
continues. Also intensive steps have 
been taken to increase the productioll 
and area under cultivation of rape and 
mustard seeds in addition to ground-
nut seeds. Perhaps the production of 
rape and mustard seeds this year 
would be a record crop as far as the 
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earlier estimates of crop are con-
cerned, over and above the favourable 
increased estimated production of 
groundnut seeds. The Forward Mar-
kets Commission has prescribed ceil-
ings on contracts in oilseeds and oils 
which are having some restraining 
influence on the spot prices. Several 
fiscal measures and monetary controls 
have -been imposed to control general 
prices of all commodities including 
oilseeds. 

The need to promote exports and 
earn valuable foreign exchange to 
sustain and accelerate national deve-
lopment is fully appreciated by the 
House and the country and it is hoped 
that any minor hardship, real or psy-
chological on this account for tem-
porary periods will be cheerfully 
borne, approved and supported by all. 

Shri Solanki: I would like to know 
whether, as soon as the ban on export 
was imposed, the prices of oilseeds 
and cottonseeds had gone up. 

Shri Manubhai Shah: If he sees the 
price-chart, he will see that the prices 
went up not only when the ban was 
removed but even when the ban was 
removed. Prices have no relation to 
the small quantity of export, as I have 
mentioned. 

Shri Ranga: It is only due to infla-
tion. 

Shri Solanki: May I know whether 
old stocks, which are lying frozen by 
the Gujarat Government, have been 
brought into :he market? 

Shri Manubhai Shah: It has no 
reiation to the State Government's 
ban because as long as the local gov-
ernment does not allow the oilseeds 
to move out, they cannot be exported 
at all. Therefore, the BPS kernel 
would not at all move out of Gujarat. 

Shri SolaDki: Several stocks have 
Been frozen in the Gujarat State. 

Shri MIIJl1lbhal Shah: Freezinll does 
not arise. There is no cause of action, 
like freezing of stocks which the han. 

Member has mentioned, as far as 
the balance quantity of export -of 
15,000 tons of kernels is concerned. 

.. it "nT<=r ~ : .q'~r<r ~ 'J'i'f~ 
sr~ <tT~ it ~ 'Iii<:: 'ffliRlf 
mil> ;j~T mm ~ 'Iii<:: "r<r.r l:Iro 
f;'flt .crT if ~ ~ft~~ q.~T ~m ~ I 
~ if <m ~ ~m ~ tfffi ~ 
f.!; mm:r ~;;r f,lIi( 1f~t .~ om; 
~Ti 1!"fmr 'liP. ;fifT','f if ;ffi ~ 
~ 'Iii<:: l!:1f ml?T 'Iii<:: il>~ ..". 
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crl ~1tTf m~ : ~ ~ 
~ ~ if» f'ifflTlfT Ol"it ~ ~ I f~ 
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crT ~ f~ : ~:if "EfT 'ifTf~if 

Shri Bimmatsinbji: The han. Minis-
ter said that there was a bumper crop. 
I want to know whether a sufficient 
crop of oilseeds would be available 
till the end of next year for home 
consumption. 

Shri Manubhai Shah: It is our esti-
mate, looking to the last several 
years' experience and the good crop 
of oilseeds of all types in the current 
year plus the estimated rapeseed and 
mustardseed as also the import of soya 
bean oil of the order of 75,000 tons 
and variOUS measures which I have 
mentioned, that we should have near-
about self-sufficient requirements of 
oilseeds and oils. 

Shri Hari Vishnu Kamath: Con-
sidering that in spite of acute short-
ages inside the country some essential 
commodities, li'ke rice and sugar, have 
been exported in the past and are 
being exported also perhaps in the 
present and now comes some kind or 
variety of oilseeds, what is the para-
mount consideration before the Gov-
ernment in this matter-whether it is 
the satisfaction of the primary needs 
of the poor and half-starved Indian 
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consumer or the acquisition of foreign 
exchange? 

Sbri Manubhai Shah: The balance 
of advantages, namely, that the nation 
has to earn foreign exchange as well 
as see that the consumer's primary 
needs are met. ContinuouslY this 
balance has to be exercised in favour 
of both the aspects. 

Shri D. C. Sharma: Every State has 
its own cooking medium, if I may ~ 
that expression, like, vanaspati, Koto-
gem, mustard oil, groundnut oil and 
other things. Now, the Government 
is importing so many thousand tons 
of soyabean oil. May I know if the 
Government has assessed the habits 
of some State or different States 
whether they would be prepared to 
use soya bean oil and, if they are not 
prepared to use soyabean oil, how it 
would be dumped upon those people? 

Shri Manubhai Shah: There is no 
dumping involved at all. By years 
of experience and utilisation of soya 
bean oil in our own country in the 
manufacture of vanaspati, we have 
found it to be a very nutritive oil for 
this purpose. It is not the first time 
that we are importing it. The House 
can rest assured that all these factors 
plus the habits of the people and the 
percentage of the nutritive element 
in different oils )lave been fully taken 
into account. 

Shri Dinen Bhattacharya: May I 
know whether it is in the knowledge 
of the Ministry that in West Bengal 
mustard oil has totally disappeared 
and the West Bengal Government has 
asked for the supply of sufficient 
quantity of mustardseed from the 
Centre? Has the Government sup-
plied it up till now? 

Shri Manubhai Shah: The Centre 
does not posses any mustardseed. 
But certainly we have made it more 
possible for the West Bengal Govern-
ment. They wanted to import some 
mustardseed from Thailand, Laos 
and Cambodia. We made it possible 
for them. The Chief Minister also 
requested for some import of coconut 

oil. We allowed that also. All possi-
ble help is being rendered. 

lilT ~ ~ : ~ it ~T m0'r 
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Shri Manubhal Shah: The quanti-
ties of export depend upon the total 
needs and total availability. 

Shri Narendra Singh Mahida: The 
han. Minister just stated that all mea-
sures will be taken for meeting the 
shortfalls. What is the estimation of 
shortfalls for these oil seeds? 

Shri Manubhai Shah: So far as the 
shortfall over the previous year is 
concerned, the production this year 
at least is estimated to be higher than 
the last year. That is all I can say 
about that. 

WRITTEN ANSWERS TO 
QUESTIONS 

Allotment of Scooters 
*573. Shri R. G. Dubey: Will the 

Minister of Industry and Supply be 
pleased to state: 

(a) the number of Officers in 
variOUS Ministries and Departments 
of the Central Government working 
in Delhi and at outside stations who 
were allotted scooters from Govern-
ment quota during the last three 
quarters of this year; 

(b) whether any machinery has 
been devised by Government to check 
that these Officers use vehicles allot-
ted to them from Government quota 
for bonefide purposes to help them 
in the efficient discharge of official 
duties and not indulge in benami sale 
or transfer or other misuse; and 

(c) if so, the broad outlines t)-,creof? 
The Minister of Heavy Engineel'ing 

and Industry in the Ministry of 
Industry and Supply (Shri T. N. 
Singh): (a) 1,847 Nos. 




